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TR @Te AT ST ATHH TTTeaHer
CIEE R

T2 foeett, 2 foawa, 2021

W €. TYC-12012/8/2021-FQC.—ATEEANT.-GT AT X AWE  Afa«=aq, 2006
(2006 T H&ATH 34) HT GRT 43 H IT- GTT(1) FIT T AREAT AT TIRT A g0 AT @1 GLEAT
T AT TR0 TR g7 9IEd o TS99, TETET, I-11, @< 3, 39-8¢ (i) # 3" 6 fawaw, 2016
T TERTIAT SATEFAAT AT F1.37. H. 3648 (31) H Awaferid qerrerd Fadt 2, i, -

Tt #,-
1. IcaL AT F HAtIT F OH,

(F) BRATOM * = F7 GeAT 19 F TATq gateq waar ¥ Fwferfaa a@afe o seaerfoa B

4946 G1/2021 @)
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g, TARTLITAT T ATH, GSTIR<0T G&AT AT IaT TATIT T &

(1) () 3)

“20 AT TARTATAT, TA 21 |F2H ferfiee, qeaa REIRIEEN
TSRO . 83/ UA/ THUATHUSTE / 2021
43 fr . =@, Sfr & T g,

T ad, gRATT-131021

(@) RHT=e wer & 1= FF HGAT 1 F TATq qaterd HieAr § Faterad sfafe &7 sea:eaa =ar

7 . TARTLITAT T AT, T HeaT i aT TATIT T &

(1) ) (©)

“2 HIR AT TARTITEAT, FHETTE, Fiere GEIRIEEM
IS &, 81/ TR/ THEUHUATATE / 2021
#erare, ST Jied, Bam=e J39-173215

(1) TSTEAT & A= FF G&AT 15 F TH7q gaiaq wiadr ¥ [Qutateag y@ae w1 swa:ea ar
& TIRTLITAT T ATH, T §&aT 3T aar TATIT T &
(1) (2) )
“16 ST FETEST THITET, ST, TSI REIRIEEM
TSIROT &, 80 / U / THUATHUSATS / 2021

gIETT Tae HiZHeT FioisT IRHT,
FRTT, TTEITH-334001

() ITT T F = F9 947 13 F 779 gataa wtaar 7 Fafertea af&afe i st B

G, TARTLATAT T ATH, ToNHOT FEAT 3T T TATIT T &
(1) 2 3)
“14 AT I A T, aTeTEy, 39T Ta 9T TETIAF

GS{IRTOT . 82 / U / TRUHUHUSTE / 2021
|7 U= "t afEw, e
FTITOMHT, 39T T291-221003
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HILT T TSI . AHTYTL

2. "t &= & efeT =@ H,

(F) [T F AT FH HEAT 16 F THATT GA1Ad wreHr § Fwforfaa wfaf® @i seaeantta G

F . SARTAITEAT T ATH, TSHHOT AT ST o ERISERIRE]
(1) (2) (3)
“17 | @ TE, TP 4 Awm A T E ST |

USHHT §. 59 / T / THUATHUSTS / 2021
SIS AT qfHE, 30, TSd-388001

() WL T F AT FH GCAT 8 F THATT Hatad widdr ¥ Feferfed sfafs s seq:eamtod B s,

ug

T[T GTX T TTRTLTAT, ATIT
ISR &, 60 / T / THUAUHUATS / 2021
Ty U wfer yorE,

TETE 3o, AITA-462001

TETIAE"

3. aferdft e & Hafaq T 4,

(F) AL T & AT FH GGIAT 6 % TATT HaTerd Hicadl § MHrerad Tare Al seq:eq1aq a1 ST,

w9 . STARTLTET 7 AT, TSAFTr deaT i aar ERIEEKIRE]
(1) (2) 3)
“7 A(eq AT ATSHS TT2ae fAfHee, o7 SEIDIEEACIEE

G20 §. 73 / UH [ TRUHUEUsTS / 2021
3-13-14/T, (% U, TTHAT TS,

w2 7. 101,102, TATHT 7H,

e, |Arer T291-522006

(@) T AT F A= FH AT 21 F THATT 19T AT ¥ Aeiered Iars ®7 seaearag war
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F G. SRITSTTAT T T, GSTI0T ST 3T 9aT ERIREEIRSE
(1) 2) 3)

“22 | =rer AT e, wews, aftere BEIRIEED
USHRTOT §. 72 / UH [ TRUHUHUATS / 2021
T ITOST JATE, TS 5 Iy,
TIE- 625020

23 T AT THETLTAT, TATIHER S, A HATS TETEE

GS{I5E0T H, 74 /TH/ TRUHTAUATS / 2021

7. 5 T I SoqqTe U<,
TATIHETS, fAeaeaet-627002

4. &1 €= § GGG o, A T TS H 0@, Haiaq wewr 7 fQufertea af6af® i e

w7 . SRITSTTEAT T 7T, GFI0T ST 3 TaT ERIREEIRE
(1) 2 3)
ENIEHES
“1 T[T T TEET AR, TR, STETE TaTEE |

USHREOT &, 17/ £/ TRUATHTSTS [ 2021
Ty U wfer worrH,
FTATATET, TAYT, B 1ET3-492001

s Teret, qe AT STfeehTy
[FarsTTa=-111/4/379T./226/2021-22]

feoqoft: qor srferg=eaT wRa F TS, SJEEwn, A |, @2 3, SU-UT (i) § el H@edr 3648 (3),
o 6 T, 2016 g7 T g< ot s are § feAferfaa gy |eted &t 7s:-

(i)
(ii)

FT.377. T&qT 567 (31), fami® 20 wead, 2017;
AT, HEAT 1595 (), faei 15 6%, 2017,
T, TE=AT 1965 (31), faqT 20 7, 2017;
.37, HEqT 2316 (31), faeT 24 =, 2017;

),

),

),

F1.97. FEAT 3068 (), AT 14 =, 2017;

1.3, T=AT 3279 (31), famiw 29 e, 2017;
),

1.7, HEAT 4083 (%), fami= 22 fawaw, 2017,

7.3, TEAT 848 (37), famri 19 wa<r, 2018;
F1.97. FEAT 1516 (o), Feti 28 w1, 2018;
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(xviii)

(xix)

(xx)

(xxi)

(xxii)

(xxiii)

.37, HEAT 2426 (31), fa=1 13 5, 2018;

.37, H&qT 6207 (31), faeie 12 femwaw, 2018;

.37, TEqT 1377 (31), faei= 8 w1+, 2019;

.37, FEAT 1722 (31), =1 8 7, 2019;

.37, HE&AT 2842 (31), 3= 6 37, 2019;

.37, HEAT 3428 (31), faete 18 ffrawae, 2019;

®TEA ", 12012/01/2019-FIT (AT 3, WT 4 F iasia YHriera stterg=em), fais 13
wail, 2020;

wEd |, 12012/01/2019-F0 (ART 3, @< 4 F iaqsia Tahrierq srterg=m), f&mis 23
e, 2020;

wEd ", 12012/01/2019-F0 (IWT 3, @< 4 F siasiq wriora stferg=m), e 4
faEw, 2020;

wEd ", 12012/01/2019-FU(WTT 3, @ 4 & siquia Wehrira srterg=m), faars 12
STHET, 2021;

HEd &. 12012/01/2019-FT (AT 3, W 4 F iaquiq TH1iard srfag==m), fasis 10
HEr,2021;

wTee |, 12012/01/2019-FT (VT 3, ©< 4 F Favid Tt stferg=mm), famis 10 7,
2021;

HTEe . 12012/01/2019-FIT (VT 3, ©T 4 F Siasia WhTiord srfae=r), fars 2 9,
2021 T

wTee |, 12012/01/2019-FIT (AT 3, BT 4 F vt T1iora stterg=m), famrs 25 9,
2021 |

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
NOTIFICATION
New Delhi, the 2nd September, 2021

F. No. QA-12012/8/2021-QA-FSSAI.—In exercise of the powers conferred by sub-section (1) of Section 43
of the Food Safety and Standards Act, 2006 (34 of 2006), the Food Safety and Standards Authority of India hereby
makes the following amendments in the notification number S.O. number 3648 (E) published in the Gazette of India,
Extraordinary, Part-11, Section 3, Sub-section (ii), dated the 6" December, 2016, namely: -

In the table,

1. In ‘A’ related to NORTHERN REGION,
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a) under Haryana after serial number 19, the following entry shall be inserted in respective columns namely. -

Reg. No. 83/N/FSSAI/2021
43 KM Stone, G.T. Road, Bahalgarh,
Sonipat, Haryana-131021

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
)) ) (©)
“20 |Assurance Laboratory, LT Foods Limited, Sonipat Chemical”

b) under Himachal Pradesh after serial number 1, the following entry shall be inserted in respective columns

namely. -
Sr.No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
1) 2 ®)
“2 Composite Testing Laboratory, Kandaghat, Solan Chemical “
Reg.N0.81/N/FSSAI/2021
Kandaghat, Distt. Solan,H.P-173215

¢) under Rajasthan after serial number 15, the following entry shall be inserted in respective columns namely. -

Reg.No. 80/N/FSSAI/2021
Sardar Patel Medical College Campus,
Bikaner, Rajasthan-334001

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
1) 2 ®)
“16 Public Health Laboratory, Bikaner, Rajasthan Chemical”

d) under Uttar Pradesh after serial number 13, the following entry shall be inserted in respective columns

namely. -
Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
1) ) ®)
“14 Regional Public Analyst Laboratory, Varanasi, Uttar Pradesh Chemical”

Reg. No.82/N/FSSAI/2021
CHC Campus, Shivpur
Varanasi, Uttar Pradesh-221003

2. In ‘B’ related to WESTERN REGION,

a) under Gujarat after serial number 16, the following entry shall be inserted in respective columns namely. -

NDDB Campus,
Anand, Gujarat-388001

Sr No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
@) (2 (3)
«“17 |CALF, National Dairy Development Board Chemical
Reg. No. 59/W/FSSAI/2021 Biological"

b) under Madhya Pradesh after serial number 8, the following entry shall be inserted in respective columns

namely. -
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Reg. No. 60/W/FSSAI/2021
Food and Drug Administration,
Idgah Hills, Bhopal — 462001

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
1) 2 @)
"9 State Food Testing Laboratory, Bhopal Chemical”

3. In ‘C’ related to SOUTHERN REGION,

a) under Andhra Pradesh after serial number 6, the following entry shall be inserted in respective columns

namely. —
Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation

1) ) 3)

«7  |Yontus Life Sciences Pvt Ltd, Guntur, Chemical
Reg. No. 73/S/IFSSAI/2021 Biological”
3-13-14/A, Block A, Syamala Grand,
Flat No 101,102, Pattabhi Puram,
Guntur, Andhra Pradesh-522006

b) under Tamil Nadu after serial number 21, the following entries shall be inserted in respective columns namely.

Sr. No.

Name, Regn. Number and Address of the Laboratory Scope of
accreditation
1) ) 3

“22 Food Analysis Laboratory, Madurai, Tamilnadu Chemical

Reg.No. 72/S/FSSAI/2021

Dr. Thangaraj Salai, Poor Home Campus,

Madurai-625020
23 Food Analysis Laboratory, Palayamkottai, Tamil Nadu Chemical “

Reg.No. 74/S/FSSAI/2021

No. 5, Old Police Hospital Road,

Palayamkottai, Tirunelveli-627002

4. In ‘D’ related to EASTERN REGION, before the entry of Jharkhand, the following entry shall be inserted in

respective columns namely. -

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
@) (2) 3
Chhattisgarh
“1 State Food Testing Laboratory, Raipur, Chhattisgarh Chemical”.

Reg. No. 17/E/FSSAI/2021
Food & Drugs Administration,
Kalibadi, Raipur, Chattisgarh-492001

ARUN SINGHAL, Chief Executive Officer
[ADVT .-111/4/Exty./226/2021-22]

Note:  The principal notification was published in the Gazette of India, Extraordinary, Part Il, Section 3, sub-section

(i), vide S.O. number 3648 (E), dated the 6th December, 2016 and subsequently amended vide: -
i S.0. number 567 (E), dated the 20th February, 2017,
ii. S.0. number 1595(E), dated the 15th May, 2017,
iii. S.O. number 1965 (E), dated the 20th June, 2017,
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iv. S.0. number 2316(E), dated the 24th July, 2017,
V. S.0. number 3068 (E) dated the 14th September, 2017,
Vi. S.0. number 3279 (E) dated the 29th September, 2017,
vii. S.0. number 4083 (E) dated the 22nd December, 2017,
viii. S.0. number 848(E) dated the 19" Feb, 2018,
iX. S.0. number 1516 (E) dated 28™ March, 2018,
X. S.0. number 2426(E) dated 13" June, 2018,
Xi. S.0. number 6207 (E) dated 12" December, 2018,
Xii. S.0. number 1377(E) dated 8" March, 2019,
Xiii. S.0. number 1722 (E) dated 8" May, 2019
Xiv. S.0. number 2842 (E) dated 6™ August, 2019
XV. S.0. number 3428 (E) dated 18™ September, 2019
XVi. F. No. 12012/01/2019-QA (Notification under Part I11, Section 4), dated 13th February, 2020

XVii. F. No. 12012/01/2019-QA (Notification under Part I11, Section 4), dated 23" July, 2020,
Xviil. F. No. 12012/01/2019-QA (Notification under Part 111, Section 4), dated 4" December, 2020,
XiX. F. No. 12012/01/2019-QA (Notification under Part 111, Section 4), dated 12" January, 2021,

XX. F. No. 12012/01/2019-QA (Notification under Part I11, Section 4), dated 10" February, 2021,
XXI. F. No. 12012/01/2019-QA (Notification under Part 111, Section 4), dated 10" March, 2021,
XXil. F. No. 12012/01/2019-QA (Notification under Part 111, Section 4), dated 2™ June, 2021 and

XXiil. F. No. 12012/01/2019-QA (Notification under Part I11, Section 4), dated 25" June, 2021
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